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ma amu G. Y. KRISHNAN : Will'

| "m Minisir of AGRICULTURE be pteased
_30 state . :

- (a) the ‘names and: functions of the
: 'val'iouc Commitiees under his Mlmstry ;

(b) whelher‘.nomoﬂ'iclals are also serve
ing on these Committoes ; and

(c) if so, their number and names and
functions of such persons serving on each
Committee ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) 10.(c). The
information is being coliected and will be
placed on the table of the Sabhs,

Appointment of M.Ps. on Agriculture
Commission to Advice on Farmers’
Difficuities.

5644, SHRI G. Y, XRISHNAN : Wil
the Minister of AGRICULTURE be pleased
to siate ¢

(a) whether Government heve appoint-
ed three Members of Parliament on
National Commission om Agriculture to
advice Government regarding farmers’ difli-
culties ; and

(b) if so, the names of the Members
of Parliament and the functions of the
Commission ?

* THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (2) and (b).

At present, thres Mgmbers of Parliament

are Part-time Members of the National
Commisiion-on Aukuum 'rheir nnmea

muuiﬁlsrz
 1‘ Ihri M. V.. Kruhnappa. Member ‘
| Lok Sebhw. :
' “'-A* Abmed, N_!emb« aam_'

Sabha.

: -\,_;‘;’-sm (SAKA)

Wrimn Amwm "9¢'f |

Under tha:torm: of mfcrencn the. Com-, :

mission has to. examine comprehommw the.
current progress of agriculture in Indis: aod

10 make recommeridations for its improves:

ment and modernisation with 8 view to

the poople..

_promoting the welfare: and prospcmy ot '

Tmplementation of Recommendations ot
Conl Wage Board by Coltieries In
Dlnnlml Coalfield

' 5645, SHRI DASARATHA DEB
Will the Minister of LABOUR AND n&'

. HABILITATION be pleased to siate :

(a) whether Coal Wage Board recom-
mendations have not been implemeated in
a large number of collieries in Dhanbad
Coalfield, Bihar 3

(b) if so, the names of the collieries
which huve not implemented the Coal Wano’
Board recommendations ; and

(€) the stops taken by the Government
to force such collieries to implement the
Coal Wage Board recommendations ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RK. KHADIL-
KAR : (a)and (b). Out of 417 working
collieries in the Dhanbad region, 73 coilier-
ies as per list laid on “the Table of the
House  [Placed in Library. See No.
LT-717/ 1)} have not implemented the Wage
Board's recommendations. The remaining’
collieries have implemenied the recommen-
dations cither partly or fully, :

{¢) The recommendations are 0ot en-
forceable statutorily,” Efforts, therefors,
continue to be made to secure implomentas
tion through persuasion and advice. More-
over, * public sector consumers have ‘been
asked t3 purchase coal from only those’

_mllienes which produce certificates to the
_ effect that

they bhave implemented the”
recommcndmons of the Wm Board '

Sale of Comglml Irou lhm lu
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S646. SHRI. DASARATHA . DBB';_’

'Will the Ministar of STEEL AND me
-;].‘boahtudwm. o






